
NATIONAL COMPANY LAW TRIBUNAL
MUMI]AI BENCII

cP(cAA)-s89(M8y2018

CORAM SHI{I B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDER SHEET OF 'THE HEARING OF MUMBAI I]ENCH OF THE NATIONAL

COMPANY LAW TRItsUNAL ON 01.08.2018

NAME OI] THE PAITTIES: Parag Dealtrade Pvt. Ltd.
v/s.

SECTION :730-237 of Com anies Act 2013.

ot{DElt

At request of the Petitioner, list this matter on 02.08.2018.

RAVIKUMAIT DURAISAMY
\'lt mLrer ('I eclirrical)

IJ.S.V. PRAKAS KUMAR
N4crnbt'r (Judicial)
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